INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF A BENCH FOR 11-AUGUST-2026 (TUESDAY),

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HCN'BLE PRALI? KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

! - [
Appeal Number Assme. Assessee Name Remarks

Sl YE"H‘__ o i e
1 olis 2013-14 | [D] SHYAM SUNDER SOMANI
2395/K0L/2024 e e e
2 | CO 64/KOL/2025 |2013-2014 | [A] SHYAM SUNDER SOMANI
ITA \ "
3 3106/KOL/2025 l2018-2019 [A] ANANDA SWARUP PJNPY
ITA i A1G. 10 ir PO ACDTALHTTIIDAL )
4 3150/KOL/2025 | 2015-19 | [D] DENZONG AGRICULTURAL CO-CPERATIVE SOCIETY LIMITED
ITA f N =5
5 | 3160 /KOL/2025 | 2017-18 | [D] DENZON \,1-;\£7i1[--ULTUF.}'-.L CO-OPERATIVE SOCIETY LIMITED
ITA .‘ i :
-19 | ZONG AGRICULT CO-
6 3161/KOL/2025 | 2018-19 {[D] DENZCOMG AGRICUITURAL CO-OPERATIVE SOCIETY LIMITED
ITA ‘ | = DS aneg
7 3162/K0L/2025 | 2020-21 | [D] DENZONG AGRICUL URAL CO-OPERATIVE SOCIETY LIMITED
ITA ! e e
8 3163/KOL/2025 | 2020-21 | [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED

9 [ITA 514,/K0L/}.’026I 2018-19 ;I[D] BIJAY KUMAR GARODIA

10 | CO 36/KOL/2026 ' 2018-2019 | [A] BIJAY KUMAR GARCOIA

11 |ITA 980/KOL/2026 2018-18 | [A] ALINUR SEKH

12 |ITA 983/KOL/2026| 2017-18 | [A] THE ANANDA BAG TEA COMPANY LTD

13 |ITA 998}KCL,-‘2026| 2023-2024 | [A] EQUUS SIGNALLING SYSTEMS PVT, LTD.

ITA R e

141 JooukoL/006 20112012 [A] M/S. FORGINGS INUTA

15 1002 H\Ei j2026 | 2013-2014 [A] M/S. FORGINGS INDIA
161 5418 /gt /2005 | 2020-2021 | [A] DOZCO (INDIA) PVT. LTD.
17 2419,,513: /2075 | 2015-2016 [A] ALMA ASSFTS CONSULTANCY PRIVATE LIMITED
'18 3001;&31/2@_5 2020-2021 | [A] FARMAN Si¢ : |

: ’\VR ’kn/‘
| <] p& egistrar
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF B BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID- RON-RRQO-ANT

IN COURT ROOM 2

Sri | Appeal Number Az::. Assessee Name Remarks
1 ITA 2016-2017 | [A] ITC LIMITED
2154/K0OL/2025
ITA
2 2756/KOL/2025 2016-2017 | [D] ITC LIMITED
ITA
3 3071/KOL/2025 2014-15 | [A] JAI BALAJI JYOTI STEELS LIMITED
ITA
4 3072/KOL/2025 2013-14 | [A] JAI BALAJI JYOTI STEELS LIMITED
5 |ITA 218/KOL/2026| 2017-2018 | [A] KAJAL KUMAR ROY
ITA
6 1062/KOL/2026 2012-2013 | [A] HALWASIYA COMMERCIAL COMPANY (P) LTD.
ITA 2025-2026
7 1931/KOL/2026 tozf)g%?- [A] HELPING HAND
8 ITA 2019-20 [A] KAWAGUB KHUDRA CHA CHASHI SWANIRVAR GOSTHI SELF
2155/K0OL/2026 HELP GROUP
9 ITA 2019-20 [A] KAWAGUB KHUDRA CHA CHASHI SWANIRVAR GOSTHI SELF
2156/K0OL/2026 HELP GROUP
ITA
10 2157/KOL/2026 2013-14 |[A] KRISHKAN INVESTMENT PRIVATE LIMITED
ITA £ ea;.-r-\f
11 1233/KOL/2026 2022-2023 | [A] HAPPY NIKETAN PVT. LTD. e LR
ITA z v
i2 1235/KOL/2026 2015-2016 | [A] G.M. ENCLAVE PVT. LTD.
13 |ITA 993/KOL/2026| 2016-2017 | [A] JANKALYAN VINIMAY PVT. LTD. v
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